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Supreme Court   [57] 

3S & Our Health Society v. Union of India, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC 
OnLine SC 1656 

3S & Our Health Society v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC 
OnLine SC 1612 

Aase Ram v. Amit Kumar, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3712 
Abhishek Narula v. Savita Kumari, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 

1633 
Adarsh Dinkar Sontakke v. Navodaya Vidyalaya Samiti, (Vikram Nath and Sandeep Mehta, JJ.), 

2026 SCC OnLine SC 1635 
Amar Atma Cold Storage v. Board of Revenue, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna 

and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 1617 
Amisha in Sky Creation (P) Ltd. v. Sandeep D Maheshwari, (B.V. Nagarathna and R. Mahadevan, 

JJ.), 2026 SCC OnLine SC 1637 
Atul Sheth v. Guhagar Nagar Panchayat, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine 

SC 1646 
Basanti Devi Lohia v. W.B. Agro Textile Corpn. Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 

2026 SCC OnLine SC 1640 
Bhuvaneshwari v. N. Rajiv Naidu, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2025 SCC OnLine 

SC 3713 
Chandigarh Housing Board v. Parsvnath Developers Ltd., (Surya Kant, C.J. and Vikram Nath and 

B.V. Nagarathna, JJ.), 2026 SCC OnLine SC 1620 
CIT v. Joginder Singh Chatha, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC OnLine SC 

6315 
CIT v. Texas Instruments Incorporated, (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC 

OnLine SC 6314 
Divgi Metal Wares Employees Assn. v. Divgi Metal Wares Ltd., (Surya Kant, C.J. and Vikram Nath, 

B.V. Nagarathna and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1625 
George Mathew v. State of Kerala, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 

1643 
Girija v. Narayan, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and Sandeep Mehta, JJ.), 

2026 SCC OnLine SC 1618 
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Hemalata Biswal v. Narendra Nath Behera, (Surya Kant, C.J. and Vikram Nath and B.V. Nagarathna, 
JJ.), 2026 SCC OnLine SC 1622 

Jitender Kumar v. State of Rajasthan, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and K.V. 
Viswanathan, JJ.), 2026 SCC OnLine SC 1628 

Kannan v. State of T.N., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 1631 
Kiran Deshmukh v. State of M.P., (Sandeep Mehta and Manmohan, JJ.), 2026 SCC OnLine SC 1647 
Ludhiana Improvement Trust v. Naginder Kaur, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna 

and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1627 
Mabubi v. Shankrawwa, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1653 
Mahendra Kumar Sharma v. State of Rajasthan, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 

SCC OnLine SC 1652 
Maheshwaran v. State of T.N., (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and Manmohan, 

JJ.), 2026 SCC OnLine SC 1644 
National Highways Authority of India v. Savitri Devi, (Sanjay Kumar and Satish Chandra Sharma, 

JJ.), 2026 SCC OnLine SC 1654 
Om Prakash Sharma v. Kalyan, (S.V.N. Bhatti and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 

1614 
Patel Joshnaben Pravinkumar Patel v. State of Gujarat, (Manoj Misra and Vijay Bishnoi, JJ.), 2026 

SCC OnLine SC 1658 
Pramod Kumar Shukla v. State of U.P., (P.K. Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 

1661 
R. Nagarajan v. SBI, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna and Sandeep Mehta, JJ.), 

2026 SCC OnLine SC 1624 
Rafikmiya Ahmedmiya Malek v. State of Gujarat, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 

SCC OnLine SC 1662 
Raghvendra Singh v. Yogendra Pal Singh, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC 

OnLine SC 1634 
Rahul Gupta v. Station House Officer, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 1651 
Rajendra Builders v. Balaji Padmavati Developers, (Vikram Nath and Sandeep Mehta, JJ.), 2026 

SCC OnLine SC 1641 
Rajendra Koshariya v. State of Chhattisgarh, (Surya Kant, C.J. and Vikram Nath and B.V. 

Nagarathna, JJ.), 2026 SCC OnLine SC 1619 
Rajendra Prasad v. State of Goa, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC 1657 
Rajinder Kumar Chauhan v. Dakshin Haryana Bijli Vitran Nigam Ltd., (Sanjay Kumar and Vijay 

Bishnoi, JJ.), 2026 SCC OnLine SC 1655 
Rajni Devi Singhal v. Nandlal Jaiswani, (Surya Kant, C.J. and Aravind Kumar, J.), 2026 SCC OnLine 

SC 1616 
Rakesh Kumar v. State of U.P., (Surya Kant, C.J. and Vikram Nath and B.V. Nagarathna, JJ.), 2026 

SCC OnLine SC 1629 
Ramesh Mohanlal Taori v. Mukund, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 

1642 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794100
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Ravindra Dhanraj Parmar v. Sunil Nemchand Shah, (Vikram Nath and S.V.N. Bhatti, JJ.), 2026 SCC 
OnLine SC 1638 

Reena v. Karnataka SRTC, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1663 
Rekha Premchand Safari v. State of Maharashtra, (Surya Kant, C.J. and Vikram Nath, B.V. 

Nagarathna and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1623 
Rohit Ramhari Ganage v. IDBI Bank Ltd., (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine 

SC 1645 
Shankar Shaw v. State of W.B., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 

1632 
Shefali Agarwal v. Stone Age (P) Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 1639 
Singapogu Babu Rao v. Collector, (J.B. Pardiwala and Manoj Misra, JJ.), 2026 SCC OnLine SC 

1664 
Soms Relators & Developers v. Robert Zomawia Street, (Sanjay Kumar and Manmohan, JJ.), 2026 

SCC OnLine SC 1650 
State of H.P. v. Jameet Singh, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC OnLine 

SC 1648 
State of Maharashtra v. Sudhakar Shivaram Teke, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 

2026 SCC OnLine SC 1649 
State of U.P. v. Yogendra Kumar, (Surya Kant, C.J. and Vikram Nath, B.V. Nagarathna, M.M. 

Sundresh and Aravind Kumar, JJ.), 2026 SCC OnLine SC 1621 
State of Uttarakhand v. Javed Siddiqui, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 

1613 
Sudipta Sen v. CBI, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine SC 1659 
Sunder Singh v. Satish Kumar Garg & Co., (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, 

JJ.), 2026 SCC OnLine SC 1630 
Sushil Kumar Pandey v. High Court of Jharkhand, (Surya Kant, C.J. and Vikram Nath, B.V. 

Nagarathna and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 1626 
TVS Motor Co. Ltd. v. CCE, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 

1660 
UCM Coal Co. Ltd. v. Adani Enterprises Ltd., (Surya Kant, C.J. and A.S. Chandurkar, J.), 2026 SCC 

OnLine SC 1636 
Zaki Ullah Khan v. State of U.P., (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC 

1615 
  
Allahabad High Court   [39] 

Achhaibar Singh v. Board of Revenue, (Arun Kumar, J.), 2026 SCC OnLine All 25958 
Ansad Badruddin v. Anti Terrorist Squad, (Rajesh Singh Chauhan and Ram Manohar Narayan 

Mishra, JJ.), 2026 SCC OnLine All 25942 
Ashok Kumar v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 25956 
Chhotey v. State, (Abdul Shahid, J.), 2026 SCC OnLine All 25943 
Deepak Kumar Yadav v. CIT, (Ashwani Kumar Mishra and Shiv Shanker Prasad, JJ.), 2023 SCC 

OnLine All 2894 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003794054
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Divya Tripathi v. Bar Council of Uttar Paradesh, (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC 
OnLine All 25974 

GRS Hotel (P) Ltd. v. Union of India, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC 
OnLine All 477 

Ikram v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 25947 
Indrawati Devi v. Union of India, (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All 25959 
Jai Durga Readymade Collection v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, 

JJ.), 2026 SCC OnLine All 25973 
Jyotinjay Verma v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 

SCC OnLine All 25962 
Jyotinjay Verma v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 25961 
Jyotinjay Verma v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 25965 
M.M. Traders v. State of U.P., (Piyush Agrawal, J.), 2026 SCC OnLine All 25970 
Mahendra Kumar Yadav v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 25955 
Maksud Ashraf Khan v. State of U.P., (Suresh Kumar Gupta, J.), 2023 SCC OnLine All 5538 
Manish Bansal v. Jagdish Prasad Mittal, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine 

All 25952 
Meera Pandey v. Union of India, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine 

All 1326 
Meisheng Chiang v. Union of India, (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine 

All 25964 
Mohan Milkfoods (P) Ltd. v. Commr., (Saumitra Dayal Singh and Vivek Saran, JJ.), 2026 SCC 

OnLine All 25971 
Mohd. Akib v. Union of India, (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 

25968 
Nageen Traders & Molding India (P) Ltd. v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar 

Chaudhary, JJ.), 2026 SCC OnLine All 25966 
Neeta Tulsyan v. Bhoomi Creators & Developers Firm, (Anil Kumar-X, J.), 2026 SCC OnLine All 

25941 
Pappu v. State of U.P., (Ajay Bhanot and Avnish Saxena, JJ.), 2026 SCC OnLine All 25940 
Pooran v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 25951 
Prabhu Singh v. Union of India, (Anish Kumar Gupta, J.), 2026 SCC OnLine All 25954 
Ram Bilas v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 25944 
Ritesh Yadav v. RBI, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC OnLine All 

25963 
Sachindra Kumar Pandey v. Gorakhpur Kshetriya Gramin Bank, (J.J. Munir and Indrajeet Shukla, 

JJ.), 2026 SCC OnLine All 25953 
Sai Auto Mobiles v. Commr. (CGST), (Saumitra Dayal Singh and Vivek Saran, JJ.), 2026 SCC 

OnLine All 25972 
Satendra v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 25949 
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Sher Mohammad v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 
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2916 
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Chowdagani Pedda Polaiah v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 2898 
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Aishwarya Anirudha Lad (Nee Aishwarya Vinay Chavan) v. Anirudha Avinash Lad, (Mehroz K. 

Pathan, J.), 2026 SCC OnLine Bom 9293 
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Ajay Dattatray Lad v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 9376 
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SCC OnLine Bom 9308 
All India Central Bank Officers Federation v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 
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9225 
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Aniruddha Gaurav Gursal v. State of Maharashtra, (R.I. Chagla and Farhan P. Dubash, JJ.), 2026 
SCC OnLine Bom 9285 

Anjali Shridhar Kulkarni v. Prakash Mishra, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.), 
2026 SCC OnLine Bom 9223 

Anurag v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 9234 
Aparna Sukhadev Jadhav v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 
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OnLine Bom 9286 
Ashish Vilas Magre v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 
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Court of Appeal Tanzania   [1] 
Hodi (Hotel Management) Co. Ltd. v. Jandu Plumbers Ltd., (R.K. Mkuye, J.A., S.M. Rumanyika, 

J.A., G.J. Mdemu, J.A. and Gwae, J.), 2025 SCC OnLine TZCA 1 
  
Supreme Court of Zambia   [1] 
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